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CONSTITUTION (AMENDMENT) BILL*
(Substitution of article 156 and insertion
. of new article 1594)

SHRI P.. K. DEO (Kalahandi) ; I beg
to move for leave to introduce a Bill fur-
ther to amend the Constitution of India.

MR. CHAIRMAN : The question is :

“That leave be granted to introduce a
Hill further to amend the Constitution
of India.”
The motion was adopted.
SHRI P. K. DEO : I introduce the Bill.

CONSTITUTION (AMENDMENT) BILL*
(Amendment of article 164)
SHRI P. K. DEO (Kalahandi) : I beg to

move for leave to introduce a Bill further
to amend the Constitution of India.

MR. CHAIRMAN : The question is :

_ .“That leave be granted to introduce a
Bill further to amend the Constitution of
India.”

; The motion was adopted.

SHRI P. K. DEO : I introduce the Bill.
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MR. CHAIRMAN : The question is :

“That leave be granted to introduce a
Rill further to amend the Sugar-cane Act,

1984.”
The motion was adopted.
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MR. CHAIRMAN : The question is :

“That leave be granted to introduce a:
Bill to provide for weeding of harmful
plants throughout the couatry with a
view to protect agricultural crops.”

The motion was adopted.
ot g fag Wl : 7 frdgw
For F@T

COMPOST BILL*
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MR. CHAIRMAN : The question is :

“That leave be granted to introduce a.
Bill to provide for preparation of com-
post.”

The motion was adopted.
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AGRICULTURISTS‘ LOANS (AMEND-
MENT) BILL* )

(Amendment of section 4)
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MR. CHAIRMAN : The question is : .
“That leave be granted to introduce a

Bill further to amend the Agriculturists’
Loans Act, 1884.”

~ The motion was adopted.
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